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(b) A statement is placed on the
Table of the Sabha. [See Appendix
I, annexure No. 93].

(c) The case is still under investi-
gation by the Police.

Deaths of New-Born Children in
Government Hospitals, Delbi

722. Shri Kunhan: Will the Minister
of Health be pleased to state:

(a) the number of newborn children
who died in Government Hospitals in
Delhi and New Delhi during the year,
1960;

(b) whether there has been an in-
crease in the number of such deaths
as compared to the year 1959; and

(¢) the number of persons, if any,
against whom action was taken for
negligence?

The Minister of Health (Shri
Karmarkar): (a) Ten.

(b) No.

(c) No action was taken against any
person as the above deaths were not
due to the negligence of the staff.

Theft of Copper Wire

723. Dr. Samantsinhar: Will the
Minister of Transport and Communi-
cations be pleased to state: -

(a) the year-wise and circle-wise
worth of copper wires stolen during
the Second Five Year Plan period;

(b) the measures that have been
adopted to combat these thefts; and

(c) the effects of these measures?

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a)
to (c¢). A statement is laid on the
Table of the Sabha. [See Appendix I,
annexure No. 94].

Indian Doctors for Burma

(" Shri P. G. Deb:
724. { Dr. Ram Subhag Singh:
LMaharajkumar Vijaya Ananda:

Will the Minister of Health be pleas-
ed to state:
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(a) whether the Burmese Govern-
ment has sought help of the Govern-
ment of India for the recruitment of
Indian doctors; and

(b) if so, the conditions of service
of the doctors?

The Minister of Health (Shri
Karmarkar): (a) Yes.

(b) Negotiations are going on bet-
ween the Government of India and
the Government of Burma regarding
the conditions on which the latter pro-
pose to recruit Indian Doctors.

Theft in Loco Shed at Phulera

25 [ Shri Warior:
7\ Shri Kodiyan:

Will the Minister of Railways be
pleased to state:

(a) whether Government have re-
ceived any complaint of thefts ete. im
the Railway Loco-shed, Phulera:
(M.G.);

(b) if so, whether Government have:
made enquiries into the complaint
against the contractor doing the work
of loading and unloading at Phulera;
and

(c) if so, the details thereof?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) to (c).
Yes, Sir. It was in October, 1950, that
the Government Railway Police,
Phulera, received information about
the Loco Foreman, Phulera being in
unlawful possession of steam coal and
cinder. A raid was, therefore, carri-
ed out when coal and cinder was re-
covered from the house of the Loca
Foreman. The case against the Fore-
man is still pending trial in court.

Presumably, as a sequel to this case,
the Loco Foreman Phulera made a
complaint alleging inter alig that the
agent of the coal handling ash pit
cleaning/cinder  picking contractor,
Phulera was committing thefts of
coal and cinder on a large scale and
that the contractor was not unleading
coal wagons in time, which did * not
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permit of coal stacks being built ac-
cording to the terms of the contract.
These allegations on enquiry could
not be fully substantiated.
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